IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :03-12-2025

Judge

/ c.c
CourtjApplied For
Name

Date : 03.12.2025

ABLAPL- BYOMAKESH L (S
97700/2025(03.12.2025 (1000 o oo toanes c.o. Order Dtd. 2025-11-28 oo
j (S
ABLAPL-
97701/2025(03.12.2025 B BEHERA c.o. Order Dtd. 2025-11-28 |[BAIL-2 No-
13476/2025 18
1 ABLAPL- (S
97702/2025(03.12.2025 B BEHERA c.o. Order Dtd. 2025-11-28 No-
13445/2025 18
] ABLAPL- COURT (S¢
97703/2025(03.12.2025 RK MALLICK c.o. NO. |Order Dtd. 2025-11-28 No-
13446/2025 |
17 18
] BLAPL- COURT (S
97704/2025(03.12.2025 MK MOHANTY c.o. NO. |order Dtd. 2025-12-01 No-
6663/2025 |
17 18
] BLAPL- COURT (S¢
97705/2025(03.12.2025 BB MALLICK c.o. NO. |Order Dtd. 2025-12-01 No-
12033/2025 ,
17 18
j COURT (S
BLAPL- SARBESWAR
97706/202503.12.2025 1,000 o [ os c.o. NO. |Order Dtd. 2025-12-01 No
17 18
j COURT (S
BLAPTL- PANCHANAN
97707/2025(03.12.2025 |20 0 o | e c.o. Tg. Order Dtd. 2025-12-01 Tg:
] ABLAPL- COURT (S¢
97708/2025(03.12.2025 DEBASIS SAHOO |C.O. NO. |Order Dtd. 2026-01-27 No-
13453/2025 |
17 18
] BLAPL- COURT (S
97710/2025(03.12.2025 MANGU NANDY |C.O. NO. |Order Dtd. 2025-12-01 No-
11394/2025 |
17 18
j COURT
ABLAPL- SANKET (S
97711/2025(03.12.2025 [0 0 o |aies c.o. Tg. Order Dtd. 2025-12-01 |[BATL-1 No.
BLAPL- COURT (S¢
97712/2025(03.12.2025 DP DASH c.o. NO. |order Dtd. 2025-12-01 |BAIL-1
5299/2025 1 No-
] COURT
WP (C) - RANJAN KUMAR o WRIT (S
97713/2025(03.12.2025 3,500 0 0o [ c.o. Tg. Order Dtd. 2025-12-01 |- . . |~

[97714/2025(03.12.2025  [BLAPL- \J KAMILA C.0.  |COURT Order Dtd. 2025-12-01 (s




9659/2025 NO.
17
BLAPL- COURT
97716/2025(03.12.2025 J KAMILA NO. |0Order Dtd. 2025-12-01
8928/2025 17
COURT
WP (C) - . ., [WRIT
97725/202503.12.2025  |oocc0 0 p |S. K. BISWAL Tg. Order Dtd. 2025-11-26 |poow 4
COURT
WP (C) - . o [WRIT
97726/202503.12.2025 |5, =) 000 (A.P. SAHOO TS. Order Dtd. 2025-11-29 |0 . o
WP (C) - COURT
97727/202503.12.2025 |5, W0 o 0os K. K. JENA Tg. Order Dtd. 2025-11-29
COURT
WP (C) - WRIT
97728/202503.12.2025 |5 /0 0 c |S. K. BISWAL TS. Order Dtd. 2025-12-01 |0 . o
COURT
WP (C) - . .. [WRIT
97729/202503.12.2025 |5, o0, 0o [A. PATTANAIK ggb 3 Oorder Dtd. 2025-12-22 | oo .
COURT
WP (C) - 1 ., [WRIT
97730/202503.12.2025  |5o07¢ 5000 (B K. SAHOO Tg. Order Dtd. 2026-01-26 | thoo. .
WP (C) - B. R. COURT
97731/202503.12.2025  |,0020 0000 |SpNApATT No. g |Order Dtd. 2026-01-26
WP (C) - COURT o ., [WRIT
97732/2025/03.12.2025  |5,,0% 5 05p K. MANDAL No. g Order Dtd. 2025-12-01 | - . .
WP (C) - COURT L
97733/202503.12.2025 |/ o) 0o [N. K. ROUT No. = [0rder Dtd. 2025-12-10
WP (C) - COURT o
97734/2025|03.12.2025 |5, 100 oo K. NAYAK No. g Order Dtd. 2025-12-01
WP (C) - COURT . o [WRIT
97735/2025(03.12.2025 |5 00 50, (P BEHERA No. g Order Dtd. 2025-11-29 | oo . .
RPFAM- COURT
97739/2025(03.12.2025 B.BEHERA NO. |Order Dtd. 2026-01-26
349/2025 i
RPFAM- COURT
97740/202503.12.2025 |5 70 o S.K.BISWAL No. 3 |Order Dtd. 2026-01-26
— COURT
97741/2025(03.12.2025 M.MOHANTY NO. |Order Dtd. 2026-01-26
195/2025 16
TRP(C) - COURT
97742/2025(03.12.2025 G.SAHOO NO. |Order Dtd. 2026-01-26
400/2025 16
TRP(C) - COURT
97743/202503.12.2025 | 0q 00, ¢ H.K.PATRA NO. |0Order Dtd. 2026-01-26

16




CRLMP-

COURT

97744/2025(03.12.2025 |[oni00 IS, BARIK Tg. Order Dtd. 2025-12-01
CRLMP- COURT
97745/202503.12.2025 .K.MISHRA NO. |order Dtd. 2025-12-01
1558/2025 o
CRLMP— COURT
97746/2025 03.12.2025 .R.BARIK NO. |Order Dtd. 2025-12-01
1561/2025 o
— COURT
97747/202503.12.2025 .DAS NO. |order Dtd. 2025-12-01
1501/2025 P
b COURT
97748/202503.12.2025 .K.NAYAK NO. |order Dtd. 2025-11-25
179/2025 o
97749/2025 03.12.2025  |[CREMC~ HOTA ESURT Order Dtd. 2025-11-27
12 4670/2025 O o :
COURT
WP (C) - oo WRIT
97750/202503.12.2025 |35 207 | K MOHANTA Tg. Order Dtd. 2025-12-01 ‘1t
— COURT
97751/202503.12.2025 . SINGH NO. |Order Dtd. 2025-12-01
3588/2025 o
COURT
97752/2025|03.12.2025  |CRLEREV- . SINGH NO. 3 |Order Dtd. 2026-01-05
892/2025
OLD
CRLREV- COURT
97753/202503.12.2025 ([0 .K.DAS FoURT order ptd. 2026-01-12
WP (C) - COURT o WRIT
97754/202503.12.2025 |50 207 M R ROUTRAY FoORT lorder Drd. 2025-12-02 TR L
COURT
97755/2025 |03.12.2025 |CRLREV- .P.SAHOO NO. 3 |Order Dtd. 2026-01-05
695/2025
OLD
COURT
97756/2025|03.12.2025  |CREREV- .K.BARIK NO. 3 |Order Dtd. 2025-12-22
899/2025
OLD
COURT
WP (C) - WRIT
97757/202503.12.2025 |12 )7 1B K SWATN NO. 3 o NCHT
OLD
COURT
97758/2025 |03.12.2025  |CRLREV- .P.DAS NO. 3 |Order Dtd. 2026-01-05
889/2025
OLD
— COURT
97759/2025 03.12.2025 .S.PAUL NO. 2 |order Dtd. 2025-10-22
4296/2025
OLD
— COURT
97760/202503.12.2025 .BISWAL NO. 2 |order Dtd. 2025-09-22
3832/2025
OLD
W (C) - COURT
97761/202503.12.2025 3= 207 [P K MISHRA NO. 2 |order Dtd. 2025-12-02

OLD
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CONTC— COURT
97762/2025|03.12.2025 T.SWAIN NO. 2 |Order Dtd. 2025-11-28
5567/2025
OLD
COURT
WP (C) - 1 oo [WRIT
97763/2025|03.12.2025 12548/2022 B N SHARANGI ggb 2 |Order Dtd. 2025-11-28 BRANCH-1
CONTC— COURT
97764/2025|03.12.2025 A .MOHANTY NO. 2 |Order Dtd. 2025-11-28
5653/2025
OLD
COURT
WP (C) - oo [WRIT
97765/2025|03.12.2025 12548/2022 P K JENA NO. 2 |Order Dtd. 2025-11-28 BRANCH-1
OLD
CONTC- COURT
97766/2025|03.12.2025 M.R.ROUTRAY NO. 2 |Order Dtd. 2025-11-28
6990/2024
OLD
CONTC- COURT
97767/202503.12.2025 M.R.ROUTRAY NO. 2 |Order Dtd. 2025-11-28
5563/2025
OLD
COURT
97768/2025(03.12.2025 |MSA-18/2025 K.SAHOO NO. 2 |Order Dtd. 2025-11-28
OLD
COURT
WP (C) - oo [WRIT
97769/202503.12.2025 |70 0" 1o |S K BISWAL ggb 2 |order Dtd. 2025-12-02 | ’o . o
WP (C) - COURT o 4. [WRIT
97770/2025(03.12.2025 |3, o207 o B SAMAL No. 1 |Order Dtd. 9999-12-31 | Coo .. .
WP (C) - COURT o
97771/2025(03.12.2025 |5, 2", 0o D SAMAL No. 1 |Order Dtd. 2025-12-02
WP (C) - COURT o o [WRIT
97772/2025|03.12.2025 34219/2025 D SAMAL NO. 1 Order Dtd. 2025-12-02 BRANCH-?2
WP (C) - COURT oo [WRIT
97773/2025|03.12.2025 34221/2025 D SAMAL NO. 1 Order Dtd. 2025-12-02 BRANCH-2
WP (C) - COURT o
97774/2025|03.12.2025 34242/2025 D SAMAL NO. 1 Order Dtd. 2025-12-02
WP (C) - COURT o
97775/2025|03.12.2025 33796/2025 B.K.MISHRA NO. 1 Order Dtd. 2025-12-01
WP (C) - COURT o 4. [WRIT
97776/2025|03.12.2025 24638/2025 N K ROUT NO. 1 Order Dtd. 9999-12-31 BRANCH-7
WP (C) - BISWABHUSAN COURT e
97777/2025|03.12.2025 27621/2024 |MISHRA NO. 1 Order Dtd. 5000-01-01
CONTC- KEDARNATH COURT
97778/2025|03.12.2025 5744/2025 PRADHANT NO. 1 Order Dtd. 2025-12-02
WP (C) - COURT o, [WRIT
97779/2025|03.12.2025 21626/2022 B DAS NO. 1 Order Dtd. 2025-12-01 BRANCH-4
[97780/2025[03.12.2025  [we(C) - P K BARIK (COURT [Order Dtd. 2025-12-02 |WRIT




34328/2025 NO. 1 BRANCH-5
WP (C) - COURT
97781/202503.12.2025 |5, 007 [P K BARIK COURT lorder Drd. 2025-12-02
CONTC- COURT
97782/202503.12.2025 | L0N0C S, C. MEKAP CoURT order ptd. 2025-11-28 |CONTEMPT
WP (C) - COURT WRIT
97783/202503.12.2025 |5, 1207 [P K BARIK FoURT order ptd. 2025-12-02 At
WP (C) - COURT WRIT
97784/202503.12.2025 |0 F)° 6 ¢ gENA FoORT lorder Drd. 2025-12-02 N2
CONTC- COURT
97785/202503.12.2025  |So0070 . A P SAHOO COURT lorder Drd. 2025-12-01
CONTC- DR.PURUSOTTAM COURT
97786/2025(03.12.2025 | ou00 | TR FOURT lorder Drd. 2025-12-02
CONTC- COURT
97787/202503.12.2025 |05 00 . [K SAHOO co R lorder ptd. 2025-12-02
CONTC- COURT
97788/202503.12.2025 | 0N TC0 K SAHOO FoURT lorder Drd. 2025-12-02 |[CONTEMPT
CONTC- COURT
97789/2025(03.12.2025 |05 K SAHOO FOURT lorder Drd. 2025-12-02
WP (C) - COURT WRIT
97790/202503.12.2025 [¢¢ °)° |3 BEHERA FOURT lorder Drd. 2025-12-01 T2t
WP (C) - COURT WRIT
97793/202503.12.2025 |30 O)° A T NAYAK coUR] lorder pd. 2025-12-02 [Tl
WP (C) - COURT o WRIT
97794/202503.12.2025 |35 07 |0 K MOHANTA FoORT lorder pd. 2025-12-02 DL
WP (C) - BHAGARAN COURT WRIT
97795/2025 (03.12.2025 55 (07 PAEERD FOURT lorder prd. 2025-12-02 [F30f
WP (C) - COURT WRIT
97796/202503.12.2025 [ ()7 s NAYAK coUR lorder pd. 2025-12-02 Tl
CRLREV- COURT
97797/202503.12.2025 [0 "000 D NAYAK FoOR] lorder Drd. 2025-12-01
WP (C) - COURT WRIT
97798/2025(03.12.2025 32,207 IS K SAMAL COURT lorder Drd. 2025-12-02 T2
COURT WRIT
97799/2025(03.12.2025 |"E(C)~ R K SAHU NO. |order Dtd. 2026-02-16 |CRANCH
32664/2025 o (DIVISION
BENCH-3)
WP (C) - COURT WRIT
97800/202503.12.2025 |, O)° L K NAYAK co % lorder ptd. 2025-11-28 |nC




| 21
COURT
WP (C) - i WRIT
97801/2025(03.12.2025 448,017 P K SWAIN gg. Order Dtd. 2025-11-28 BRANCH—2
COURT
WP (C) - P WRIT
97803/2025(03.12.2025 18114/2022 M K PATI gg. Order Dtd. 5000-01-01 BRANCH-7
COURT
CRLMC- CRIMINAL
97804/2025(03.12.2025 1356/2019 D SWAIN gg. Order Dtd. 2025-11-28 MISC
COURT
CRLMC- CRIMINAL
97805/2025(03.12.2025 172972019 D SWAIN gg. Order Dtd. 2025-11-28 MTSC
COURT
CRLMC- CRIMINAL
97806/2025(03.12.2025 1730/2019 D SWAIN gg. Order Dtd. 2025-11-28 MISC
COURT
CRLMC- CRIMINAL
97807/2025(03.12.2025 1731/2019 D SWAIN gg. Order Dtd. 2025-11-28 MTSC
COURT WRIT
97808/2025(03.12.2025 CMP-40/2024 D NAYAK NO. Order Dtd. 2025-11-28
21 BRANCH-6
COURT
RSA- SECOND
97809/2025(03.12.2025 300/2011 P CH DAS g?. Order Dtd. 2025-11-28 APPEAL
COURT
CRLA- CRIMINAL
97810/2025(03.12.2025 395/2019 P NAYAK gg. Order Dtd. 2025-12-02 APDEAL,
COURT
WP (C) - L WRIT
97811/2025(03.12.2025 19505/2022 M N MOHANTY gg. Order Dtd. 2025-11-28 BRANCH-3
COURT
BLAPL- SARAT KUMAR
97824/2025(03.12.2025 11351/2025 |PRADHAN gg. Order Dtd. 2025-12-01
COURT
ABLAPL-
97849/2025(03.12.2025 13221/2025 S DAS gg. Order Dtd. 2025-11-25
COURT
WA- WRIT
97850/2025(03.12.2025 1606/2022 C R NAYAK gg. Order Dtd. 2025-11-27 APPEAL
M/S. DR.
COURT
WA- PURUSOTTAM WRIT
97851/2025(03.12.2025 1606/2022 CHULI, P. g?. Order Dtd. 2025-11-27 APPEAL
NATH
M/S. DR.
COURT
WA- PURUSOTTAM WRIT
97852/2025(03.12.2025 1606/2022 CHULI, b. gi. Order Dtd. 2025-11-27 APPEAL
NATH
COURT
WA- WRIT
97853/2025(03.12.2025 1589/2022 N K ROUT gi. Order Dtd. 2025-12-01 APPEAL
ABLAPL- COURT
97860/2025(03.12.2025 P. K. PRADHAN NO. Order Dtd. 2025-11-24 |BAIL-1
13154/2025 17
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COURT
CRLMP- SAPAN KUMAR
97864/202503.12.2025 |70 0 oo | Tonka TS. Order Dtd. 2025-11-26
COURT
WP (C) - L WRIT
97867/2025(03.12.2025 |Joo70" )0, [P. K. PRADHAN TS. Order Dtd. 2025-11-29 |‘’7 .
COURT
WP (C) - o WRIT
97871/2025(03.12.2025 |31 207 oo [K. C. PANDA TS. Order Dtd. 2025-12-02 |lo-c . o
COURT
WP (C) - o WRIT
97872/2025(03.12.2025 | o 2% oo |S. MOHANTY gg. Order Dtd. 2026-02-06 | "7 . o
COURT
WP (C) - o WRIT
97873/2025(03.12.2025 | oo %0 oo |S. MOHANTY gg. Order Dtd. 2026-02-06 | ’7 . -
CONTC- COURT
97874/2025|03.12.2025 L. D. PANDA NO. Order Dtd. 2025-11-28 |CONTEMPT
4664/2023 1
COURT
WP (C) - sl WRIT
97875/202503.12.2025 |35 /0" oo |S.K. SAMAL gg. Order Dtd. 2025-12-02 |gooo .. o
WP (C) = COURT
97876/2025|03.12.2025 |2 20" o |S.K.PRADHAN g?. Order Dtd. 2025-11-29
WP (C) - COURT
97877/2025(03.12.2025 | S 25" 0, K. SAHOO g?. Order Dtd. 2025-11-29
CRIMC- COURT
97878/202503.12.2025 P.K.MOHANTY NO. 2 |order Dtd. 9999-12-31
4717/2025
OLD
COURT
WP (C) - o WRIT
97879/2025(03.12.2025 |5, 020" o H. K. MOHANTA ggb 2 |order Dtd. 2025-12-02 | ’o . o
CRLA- COURT CRIMINAL
97880/202503.12.2025 |70, |S.K.SUNDARA No. 3 |Order Dtd. 9999-12-31 | ‘oo
CRLMC- BISWARANJAN COURT
97882/2025(03.12.2025 |Z0,00 oo [T C No. 3 |Order Dtd. 2025-12-02
CRIMC- COURT
97883/202503.12.2025 H.K.PANDA NO. 2 |order Dtd. 2025-12-17
3401/2025
OLD
CRIMO- COURT
97884/202503.12.2025 B.DAS NO. 2 |[order Dtd. 2025-07-02
2306/2025
OLD
CRLMC- COURT
97885/202503.12.2025 J.LENKA NO. |order Dtd. 9999-12-31
642/2025 1e
CRLMC— COURT
97886/202503.12.2025 C.RANA NO. |order Dtd. 2025-12-02
5063/2025 Le
COURT
CRLMC- CRIMINAL
97887/202503.12.2025 |10 o A.K.RANA Tg. Order Dtd. 2025-12-02 |-~
 [97888/2025(03.12.2025  [cRIMC- J.KAMILA (COURT |Order Dtd. 2025-12-02




5054/2025 NO.
15
CRLMC- COURT
97889/2025(03.12.2025 J.KAMILA NO. Order Dtd. 2025-12-02
5036/2025 15
CRLMC- COURT
97890/2025(03.12.2025 B.BARIK NO. Order Dtd. 2025-12-02
5061/2025 15
COURT
CRLMC-
97891/2025|03.12.2025 B.P.NANDA NO. Order Dtd. 2025-12-02
5100/2025 15
COURT
CRLMC- BIRAJA PRASAD
97892/2025(03.12.2025 5099/2025 NANDA Tg. Order Dtd. 2025-12-02
CRLMC- COURT
97893/2025|03.12.2025 M.R.ROUTRAY NO. 2 |Order Dtd. 2025-09-17
3556/2025
OLD
COURT
WP (C) - WRIT
97898/2025|03.12.2025 18116/2022 M K PATI NO. 2 |Order Dtd. 2025-11-28 BRANCH-7
OLD
COURT
WP (C) - WRIT
97899/202503.12.2025 | o 70 500, M K PATI NO. 2 |Order Dtd. 2025-11-28 | o 0 o
OLD
COURT
WP (C) - WRIT
97900/2025|03.12.2025 18118/2022 M K PATI NO. 2 |Order Dtd. 2025-11-28 BRANCH-7
OLD
COURT
WP (C) - WRIT
97902/2025|03.12.2025 34129/2025 M.R.SAHOO NO. 2 |Order Dtd. 2025-12-01 BRANCH-7
OLD
—— RAMESH COURT
97909/2025|03.12.2025 10939/2025 CHANDRA NO. 2 |Order Dtd. 2025-12-02 |BAIL-1
MAHARANA OLD
COURT
ABLAPL- SRINIBASH
97916/2025|03.12.2025 13476/2025 |MOHANTY ggb 2 |Order Dtd. 2025-11-28 |BAIL-2
COURT
ABLAPL- SRINIBASH
97917/2025|03.12.2025 13445/2025 MOHANTY NO. 2 |Order Dtd. 2025-11-28
OLD
—— RAMESH COURT
97922/2025|03.12.2025 12526/2025 CHANDRA NO. 2 |Order Dtd. 2025-12-02 |BAIL-1
MAHARANA OLD
BIAPL- RAMESH COURT
97924/202503.12.2025 |10, o [CHANDRA NO. 2 |Order Dtd. 2025-12-02 [BAIL-1
MAHARANA OLD
— COURT
97925/2025|03.12.2025 PK BARIK NO. 2 |Order Dtd. 2025-12-02
9061/2025
OLD
COURT
CRLMP- WRIT
97932/2025|03.12.2025 1298/2025 B.DAS NO. 2 |Order Dtd. 2025-12-01 BRANCH-8
OLD
COURT
WP (C) - GOPAL KRUSHNA
97933/2025(03.12.2025 29451/2025 |NANDA NO. 2 |Order Dtd. 2025-12-01

OLD




WP (C) -

COURT

WRIT

97934/202503.12.2025 S o000 0., [P K JENA NO. 2 |order Dtd. 2025-12-01 | oo ..
OLD
WP (C) - COURT
97935/2025(03.12.2025 J K MOHANTY NO. 2 [order Dtd. 2025-12-03
33678/2025
OLD
COURT
WP (C) - WRIT
97936/2025/03.12.2025 | ot n0ss [B.K. SWAIN ggb 2 order Dtd. 2025-12-02 |5 0 o
COURT
WP (C) - WRIT
97937/2025(03.12.2025 S o0 0 0,, M NAIK NO. 2 order Dtd. 2025-12-01 | oo .,
OLD
COURT
WP (C) - WRIT
97938/2025/03.12.2025 |5, 70 50,5 K K BHUYAN NO. 2 order Dtd. 2025-12-02 | o o
OLD
COURT
WP (C) - WRIT
97939/2025/03.12.2025 |3, .21 /5055 K K BHUYAN ggb 2 |order Dtd. 2025-12-02 | 7o . o
COURT
WP (C) - WRIT
97940/2025/03.12.2025 |} 05 50,5 B BARIK NO. 2 |Order Dtd. 2023-05-11 |jo-o o o
OLD
WE (C) - COURT
97941/2025(03.12.2025 S R PANI NO. 2 [order Dtd. 2025-12-02
27111/2025
OLD
WP (C) - COURT
97942/2025(03.12.2025 D K MOHANTY NO. 2 [order Dtd. 2025-12-02
27111/2025
OLD
WP (C) - COURT WRIT
97943/202503.12.2025 |50, 0000, [K C PANDA No. 7 Order Dtd. 2025-07-23 | oo . o
BLAPL- COURT
97944/2025/03.12.2025 |0 " oo [R.K.BARIK No.  (order Dtd. 2025-12-02 [BAIL-1
BLAPL- COURT
97945/2025(03.12.2025  |J,00 o MR MAHAKUD No.  [order Dtd. 2025-12-01
BLAPL- COURT
97946/2025(03.12.2025 |70y 15055 MK MOHANTY No. 7 |Order Dtd. 2025-12-02 [BAIL-1
BLAPL- COURT
97947/2025(03.12.2025 |70, 5055 [GR PATRA No. p [order Dtd. 2025-12-02
BLAPL- COURT
97948/202503.12.2025 [go o0 0,0 MR SAHOO No. ] (order Dtd. 2025-12-02 [BAIL-2
BLAPL- COURT
97949/2025(03.12.2025 |10 ) oo MR SAHOO No. 7 |Order Dtd. 2025-12-02
BLAPL- COURT
97950/202503.12.2025  [J0 ) o |HK MOHANTA No. 1 (order Dtd. 2025-12-02
BLAPL- COURT
97951/2025(03.12.2025 |12 ), B DAS No. 7 |Order Dtd. 2025-12-02 [BAIL-1
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BLAPL- COURT
97952/202503.12.2025 59007 lex womANTY [c. FoORT lorder Drd. 2025-12-01 [BATL-2
BLAPL- COURT
97953/202503.12.2025 o000 o ek momANTY [c. FoURT lorder ptd. 2025-12-01
BLAPL- SC COURT
97954/202503.12.2025 o o e oA (€ co R |order ptd. 2025-12-02 BATL-1
BLAPL- PRADEEP KUMAR COURT
97955/202503.12.2025  |oxo 0 o PN c. FoURT lorder ptd. 2025-12-02
BLAPL- COURT
97956/202503.12.2025  |2oollT ISk momANTY [c. o R lorder ptd. 2025-12-01 |BATL-1
BLAPL- COURT
97957/202503.12.2025 203700 . LC BEHERA c. v R |order ptd. 2025-12-02 BATL-2
BLAPL- COURT
97958/202503.12.2025 [ SV2TU7 M NAYAK c. FoOR] lorder Drd. 2025-12-02
CONTC- COURT
97959/2025(03.12.2025 |0y > oo |PK JENA c. co R lorder ptd. 2025-12-02
BLAPL- COURT
97960/202503.12.2025 /o0t . |BABALU BARIK |C. FoURT lorder ptd. 2025-12-02
BLAPL- COURT
97961/202503.12.2025 |0 2207 BB MALLICK  |C. co 7] |order ptd. 2025-12-02
BLAPL- COURT
97962/202503.12.2025  [0-2007  [PK MISHRA c. FoORT lorder ptd. 2025-12-02 BATL-1
BLAPL- COURT
97963/2025(03.12.2025 |20 . |PK MISHRA C. co R lorder ptd. 2025-12-02 BATL-1
BLAPL- COURT
97964/202503.12.2025 |7 7500 0. [RK MALLICK  |C. v N order ptd. 2025-12-01
BLAPL- COURT
97965/2025(03.12.2025 | /0r" B BEHERA c. co R lorder ptd. 2025-12-02
BLAPL- BISWARANJAN COURT
97969/2025(03.12.2025  |>pol o (B C. co "] |order ptd. 2025-12-02 BATL-1
KARTIK
97970/2025 03.12.2025 22?53;025 CHANDRA C. ;gURT Order Dtd. 2025-12-02
TRIPATHY -
KARTIK
97971/2025(03.12.2025 22?53;025 CHANDRA C. ;gURf Order Dtd. 2025-12-02 |BAIL-1
TRIPATHY -
BLAPL- COURT
97972/202503.12.2025  |S7oClC . k. PATRA [C. FoURT lorder ptd. 2025-12-01
BLAPL- COURT
97973/2025(03.12.2025 ;o0 7 . |P. K. BEHERA |C. v N lorder Dtd. 2025-12-02
[97975/2025(03.12.2025  [BLAPL- \SUVENDU BARIK [C. (COURT |Order Dtd. 2025-12-02 [BAIL-1




11544/2025 NO. 1
ABLAPL- COURT
97977/2025/03.12.2025 11370/2025 |7+ D+ MUDULI [C.O. No. 1 lorder Dtd. 2025-12-02
BLAPL- BINDU SAGAR COURT
97979/2025(03.12.2025 11436/2025 |SWATN C.o. No. 1 lOrder Dtd. 2025-12-02 |[BAIL-2
COURT
CRLREV- CRIMINAL
97997/2025(03.12.2025 306/2024 L D SAHU C.O. NO. 3 |order Dtd. 2025-12-15 |2-o- o
OLD
ABLAPL- ADVOCATE .
97709/2025(03.12.2025 9935/2025 |ABINASH GIRI GENERAL Entire Document
WRIT
WP (C) - MURALIDHAR . . BRANCH
97715/2025|103.12.2025 32858/2025 BISWAL GENERAL Entire Brief (DIVISION
BENCH-1)
WP (C) - MURALIDHAR , , WRIT
97717/2025/03.12.2025 29765/2025 |BISWAL GENERAL Entire Brief BRANCH-7
ABLAPL- BIDYADHAR
97718/2025/03.12.2025 13523/2025 |pANDA GENERAL Order Dtd. 2025-12-02
ABLAPL- KALU CHARAN
97719/2025/03.12.2025 13544/2025 |SHATN GENERAL Order Dtd. 2025-12-02
ABLAPL- GHANASHYAM
97720/2025(03.12.2025 5550/2025 |MUDULI GENERAL Order Dtd. 2025-12-02
WP (C) - WRIT
97721/2025/03.12.2025 19476/2025 |[KABITA PATRA |GENERAL Order Dtd. 2025-12-02 | o
WP (C) - PRASANNA o WRIT
97724/2025/03.12.2025 35626/2022 |[KUMAR NAND GENERAL Order Dtd. 2025-12-02 | co ..
CONTC- SANDHYARANT
97736/2025(03.12.2025 488972025 |pANT GENERAL Order Dtd. 2025-12-02
CONTC- SANDHYARANT
97737/2025(03.12.2025 5531/2025 |PANT GENERAL Order Dtd. 2025-12-02
CONTC- SANDHYARANT
97738/2025(03.12.2025 6430/2024 ||pANT GENERAL Order Dtd. 2025-12-02
RVWPET (RP) - [MANOJ KUMAR
97791/2025|03.12.2025 36/2018 RANA GENERAL Order Dtd. 2025-01-13 |OA Branch
BLAPL- BAISHNAB
97792/2025(03.12.2025 9395/2025 |CHARAN pATRA |CENERAL Order Dtd. 2025-11-29
CRLMC- MANOJ KUMAR
97835/2025/03.12.2025 2008/2025 |RANA GENERAL Order Dtd. 2025-11-27
WP (C) - MANOJ KUMAR WRIT
97845/2025(03.12.2025 3477/2024  |RANA GENERAL Order Dtd. 2024-02-20 |ooncon ,
 [97847/2025[03.12.2025  [we (C) - MANOJ KUMAR |GENERAL | Order Dtd. 2024-12-02 |WRIT
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15500/2021 |RANA BRANCH-6
WP (C) — MANOJ KUMAR WRIT
97848/2025(03.12.2025 |0 07 oo [ GENERAL Order Dtd. 2023-12-21 [ 0 .
WP (C) - JAGANNATH Petition With
97854/2025)03.12.2025 27990/2025 |SENAPATI GENERAL Annexures
WP (C) - MANOJ KUMAR L
97855/2025(03.12.2025 | ) o GENERAL Order Dtd. 2025-01-27
WP (C) — MANOJ KUMAR WRIT
97856/2025(03.12.2025 oo 0 o O GENERAL Order Dtd. 2025-01-27 |3 .
WP (C) - MANOJ KUMAR L
97857/202503.12.2025 oo D)0 o GENERAL Order Dtd. 2025-01-27
WP (C) - MANOJ KUMAR _ _ WRIT
97858/202503.12.2025 [, 000 A GENERAL Order Drd. 2025-01-27 305 .
CRLMC- RAJENDRA CRIMINAL
97859/202503.12.2025 | ot e ouT |GENERAL Order Drd. 2025-12-02 |-X°%
BLAPL- DEBENDRANATH
97861/2025/03.12.2025 5729/2010 BISWAL GENERAL Entire Document
WP (C) - MANOJ KUMAR _ _ WRIT
97862/202503.12.2025 [, 0 o GENERAL Order Dtd. 2025-01-27 300 .
WP (C) - MANOJ KUMAR o
97863/202503.12.2025 [, O)° o PR GENERAL Order Dtd. 2025-01-27
WP (C) - MANOJ KUMAR _ _ WRIT
97865/2025(03.12.2025 o= ) o PR GENERAL Order Drd. 2025-01-27 '3t
ABLAPL- RAJENDRA
97866/202503.12.2025 3o e RouT |CENERAL Order Dtd. 2025-12-03
WP (C) - ARUPANANDA _ _
97894/2025(03.12.2025 |50 )70 oo el GENERAL Order Dtd. 2025-11-24
MISC.
97895/2025103.12.2025 FAO-85/2022 MANAS PATI GENERAL Order Dtd. 2022-10-13 |APPEAL
SEC.
MACA- Judgement Dtd. 2025-
97896/2025(03.12.2025 || oo07 . |JAYDEV BHOT |GENERAL Jnaoe
CONTC- MANOJ KUMAR Petition With
97966/2025(03.12.2025 2401/2019 RANA GENERAL Annesures CONTEMPT
WP (C) — MANOJ KUMAR _ _ WRIT
97967/2025(03.12.2025 oo b7 PO GENERAL Order Dtd. 2019-07-30 "> .
97722/2025|03.12.2025  |CRLREV- P .BEURA GENERAL Order Dtd. 2025-12-02
979/2025
97723/2025(03.12.2025 |CRLREV- P.BEURA GENERAL Order Dtd. 2026-01-05
856/2025
[97802/2025(03.12.2025  |wp (C) - S. C. DAS GENERAL | lOrder Dtd. 2025-12-01




31477/2025

0JC-
97812/2025/03.12.2025 4269/1999 J BEHERA GENERAL
CRLMC- CRIMINAL
97813/2025/03.12.2025 267/2018 S BISWAL GENERAL MISC
WP (C) - WRIT
97814/2025/03.12.2025 17792/2021 S NAYAK GENERAL BRANCH-1
WP (C) - WRIT
97815/2025(03.12.2025 17792/2021 S NAYAK GENERAL BRANCH-1
WP (C) - WRIT
97816/2025(03.12.2025 17792/2021 S NAYAK GENERAL BRANCH-1
WP (C) - WRIT
97817/2025/03.12.2025 17792/2021 S NAYAK GENERAL BRANCH-1
WP (C) - WRIT
97818/2025/03.12.2025 17965/2021 S NAYAK GENERAL BRANCH=3
WP (C) - WRIT
97819/2025(03.12.2025 17965/2021 S NAYAK GENERAL BRANCH-3
WP (C) - WRIT
97820/2025(03.12.2025 17955 /2021 S NAYAK GENERAL BRANCH=3
WP (C) - WRIT
97821/2025/03.12.2025 17955/2021 S NAYAK GENERAL BRANCH=3
WP (C) - WRIT
97822/2025(03.12.2025 17955/2021 S NAYAK GENERAL BRANCH-3
WP (C) - WRIT
97823/2025(03.12.2025 17955/2021 S NAYAK GENERAL BRANCH-3
WP (C) - WRIT
97825/2025/03.12.2025 17955/2021 S NAYAK GENERAL BRANCH=3
WRIT
WP (C) - BRANCH
97826/2025|103.12.2025 29745/2023 S SAMAL GENERAL (DIVISION
BENCH-3)
WRIT
WP (C) - BRANCH
97827/2025(03.12.2025 13346/2019 G D SINGH GENERAL (DIVISION
BENCH)
WP (C) - WRIT
97828/2025/03.12.2025 19964/2016 G R PATRA GENERAL BRANCH-4
WP (C) - i WRIT
97829/2025(03.12.2025 33443/2025 YASHOBANT DAS |GENERAL Order Dtd. 2025-11-26 BRANCH-?
ELPET-
97830/2025|03.12.2025 29/2024 M K SWAIN GENERAL
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CONTC-
97831/2025(03.12.2025 |- o=0 . |M NAIK GENERAL
CONTC-
97832/2025/03.12.2025 6068/2024 M NAIK GENERAL
CONTC-
97833/202503.12.2025 |7 0 o M NAIK GENERAL
WRIT
WP (C) - BRANCH
97834/202503.12.2025 |77 0" o |H JENA GENERAL (DTVISION
BENCH-2)
WP (C) — WRIT
97836/202503.12.2025 |fooo o0, |S K PARIDA GENERAL R ANCH-
CRLMP-
97837/2025(03.12.2025 [0/~ - o |G B SWAIN GENERAL
CRLREV-
97838/202503.12.2025 |17 0 00 P S DAS GENERAL
WP (C) - WRIT
97839/2025/03.12.2025 33546/2025 S SAMAL GENERAL BRANCH-1
ABLAPL-
97840/20251/03.12.2025 13577/2025 P K DASH GENERAL BAIL-2
BLAPL-
97841/202503.12.2025 | 2007 o B SINGH GENERAL
WP (C) - WRIT
97842/202503.12.2025 |70cc 0, P K DASH GENERAL ERANCH-€
CRLMC-
97843/202503.12.2025 |70 o[PS DAS GENERAL
SECOND
97844/2025/03.12.2025 RSA-79/2025 |D NAYAK GENERAL APPEAL
ABLAPL-
97846/2025/03.12.2025 12769/2025 G C BARIK GENERAL
ABLAPL-
97868/2025/03.12.2025 13504/2025 B. N. SAHU GENERAL Order Dtd. 2025-12-02
CRLMC- MANOJ KUMAR
97869/202503.12.2025 S0 oo oans GENERAL Order Dtd. 2025-12-02
BLAPL- MANOJ KUMAR
97870/202503.12.2025 |70 oo oans GENERAL Order Dtd. 2025-12-02
ABLAPL-
97881/202503.12.2025 [0 "0 o |D. MOHAPATRA |GENERAL Order Dtd. 2025-11-19
97897/2025(03.12.2025 |09~ R C MOHAPATRA |GENERAL
e 17399/2001
BLAPL-
97901/2025(03.12.2025 |72 "0 o K K NATH GENERAL
[97903/2025(03.12.2025 [RSA-6/2020 S K MOHANTY |GENERAL | SECOND

(S




| APPEAL
97904/2025 03.12.2025 "2 (C)~ A K PARIDA  |GENERAL
15134/2008
WRIT
WP (C) - BRANCH
97905/2025(03.12.2025 o007 o |S K NAYAK GENERAL i
BENCH-2)
97906/2025/03.12.2025 WP (C) - S NAYAK GENERAL
L2 17386/2009
WPCRL-
97907/202503.12.2025 [0 A K SAHOO GENERAL
WP (C) - WRIT
97908/2025|03.12.2025 24617/2011 B DAS GENERAL BRANCH-8
ABLAPL-
97910/20251/03.12.2025 13409/2025 A T NAYAK GENERAL
CRLMC-
97911/202503.12.2025  |S10o0 . A K DAS GENERAL
CRLMC-
97912/202503.12.2025  |S10C0 . A K DAs GENERAL
CRLMP-
97913/2025(03.12.2025 |3 00 o |s DASH GENERAL
ABLAPL- HIMANSHU KUMR
97914/2025(03.12.2025 [y 0 oo [ GENERAL Order Dtd. 2025-06-24
WRIT
WP (C) - BRANCH
97915/2025(03.12.2025 |5, 07, IS DASH GENERAL OTVISTON
BENCH-2)
ABLAPL-
97918/20251/03.12.2025 13461/2025 A PARIDA GENERAL BATIL-2
97919/202503.12.2025 |CME” S SAHOO GENERAL
12 369/2025
CRLMC-
97920/2025(03.12.2025 |S-0C0 A K Das GENERAL
CRLMC-
97921/2025(03.12.2025 |- g0"0 o |A K DAS GENERAL
CONTC-
97923/2025(03.12.2025 | o0 50 o |S S PRADHAN |GENERAL
97926/202503.12.2025  |"A~ S K NAYAK GENERAL
12 2395/2024
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CMP-
97927/2025|103.12.2025 1116/2025 P K SWAIN GENERAL
WP (C) - WRIT
97928/2025(03.12.2025 25509/2025 S NAYAK GENERAL BRANCH=-6
RVWPET- CIVIL
97929/2025(03.12.2025 258/2025 S NAYAK GENERAL REVISION
WP (C) - WRIT
97930/2025/03.12.2025 33356/2025 K K NATH GENERAL BRANCH-8
ABLAPL-
97931/2025(03.12.2025 13279/2025 M SWAIN GENERAL BAIL-1
CRLMC- CRIMINAL
97968/2025|103.12.2025 5049/2025 KIRTAN DANG GENERAL Order Dtd. 2025-12-02 MISC
WPC (OAC) -
97974/2025(03.12.2025 423072016 R K MAHABHOI |GENERAL OA Branch
WP (C) - WRIT
97976/2025|103.12.2025 3351/2021 C RANA GENERAL BRANCH=6
WP (C) - WRIT
97978/2025(03.12.2025 11950/2022 J DEHURY GENERAL BRANCH-1
WP (C) - WRIT
97980/2025(03.12.2025 3948/2021 J DEHURY GENERAL BRANCH=6
o MISC.
97981/2025(03.12.2025 D BISWAL GENERAL APPEAL
319/2012
SEC.
97982/202503.12.2025 |°ME” P K SWAIN GENERAL
: : 1342/2016
WP (C) - WRIT
97983/2025/103.12.2025 13017/2018 M R SAHOO GENERAL BRANCH-=2
CMPp— WRIT
97984/2025|03.12.2025 1230/2018 B K DAS GENERAL BRANCH=3
97985/2025|103.12.2025 OJC- D J SWAIN GENERAL
10903/1999
97986/2025/03.12.2025 FA-451/1982 M NAYAK GENERAL
WRIT
WP (C) - BRANCH
97987/2025|103.12.2025 8400/2007 M BARAL GENERAL (DIVISION
BENCH-3)
WRIT
WP (C) - BRANCH
97988/2025(03.12.2025 8399/2007 M BARAL GENERAL (DIVISION
BENCH-3)
MATA- FIRST
97989/2025(03.12.2025 59/2023 A K MISHRA GENERAL APPEAL
T}97990/2025|o3.12.2025 MACA- B K LENKA GENERAL | MISC.

(S




558/2008 APPEAL
SEC.
. MISC.
97991/2025103.12.2025 B K LENKA GENERAL APPEAL
789/2010
SEC.
97992/202503.12.2025 |["E(C)~ B K MOHARANA |GENERAL
L2 7023/2008
CRLMC- CRIMINAL
97993/2025(03.12.2025 34522023 S SAMAL GENERAL MISC
WP (C) -
97994/202503.12.2025 oo ¢ o |v DAS GENERAL
oJc- WRIT
97995/202503.12.2025 |50 oo |¥ DAS GENERAL e cE_c
97996/202503.12.2025 |99C~ S BISWAL GENERAL
12 2560/1990
ABLAPL-
97998/2025(03.12.2025 75200 B ROUT GENERAL Order Dtd. 2025-12-03
WRIT
WP (C) - SUNIL KUMAR BRANCH
97999/2025(03.12.2025 o od” oo o0 GENERAL Order Dtd. 2025-11-24 |\SNCR
BENCH-1)
ABLAPT— Order Dtd. 2025-12-
98000/20251(03.12.2025 RK SARANGI GENERAL 02Vakalatnama, Petition BAIL-2
9657/2025 :
With Annexures,
98001/2025 03.12.2025  |[CRDMC~ RK SARANGI  |GENERAL Order Dtd. 2025-12-02
L2 4061/2025 :
98002/2025 03.12.2025  |[CRBMC- SK BEHERA GENERAL Order Dtd. 2025-12-03
12 4903/2025 :
98003/2025(03.12.2025 |CRLREV- S. CHOUDHURY |GENERAL Order Dtd. 2025-12-01
884/2025
ABLAPL-
98004/2025(03.12.2025  [PLe0ET L IPK JENA GENERAL Order Dtd. 2025-12-03
ABLAPL-
98005/2025(03.12.2025  [1oe o IS DASH GENERAL Order Dtd. 2025-12-03
ABLAPL-
98006/2025(03.12.2025  Soret” IS DAsH GENERAL Order Dtd. 2025-12-03
ABLAPL- BIJAY KUMAR
98007/2025(03.12.2025  7ooocln oo Pats GENERAL Order Dtd. 2025-12-03 |BAIL-1
98008/2025 03.12.2025  |[CRDMC~ TK BARIK GENERAL Order Dtd. 2025-12-02
L2 5044/2025 :
98009/2025(03.12.2025 |"E(C)~ KN SAHOO GENERAL Order Dtd. 2025-11-17
Tee 22578/2025 '
CRLMP-
98010/202503.12.2025 PN NAYAK GENERAL Order Dtd. 2025-12-03

1563/2025




98011/2025

03.

12

.2025

CRLREV-

S HUSSAIN

GENERAL

Order

Dtd.

2025-12-01

884/2025
WP (C) - .. WRIT
98012/202503.12.2025 [}> > [ac paNDA GENERAL Order Drd. 2025-01-17 1305
WP (C) — GOPINATH _ _ WRIT
98013/202503.12.2025 o )7 (O GENERAL Order Dtd. 2025-11-28 135 .
98014/2025 03.12.2025  |CRLME~ NK ROUT GENERAL Order Dtd. 2025-11-27
L2 1080/2025 :
WP (C) - .. [WRIT
98015/202503.12.2025 |55 C17 o |PN NAYAK GENERAL Order Drd. 2025-12-02 305
RSA- SECOND
98016/20251/03.12.2025 560/2025 KN SAHOO GENERAL Order Dtd. 2025-12-02 APPEAL
98017/2025(03.12.2025 |CRP-41/2025 P BEHERA GENERAL Order Dtd. 2025-10-17 |CiVIL
12, . REVISION
WP (C) - BIJAY KUMAR _ _ WRIT
98018/202503.12.2025 52 (07 PRoRT GENERAL Order Dtd. 2025-12-03 ['32%
98019/2025 03.12.2025 |2 (C)~ RK MOHAPATRA |GENERAL Order Dtd. 2025-12-02
32554/2025 :
RSA- SUKANTA KUMAR SECOND
98020/2025(03.12.2025  |tog oo oo GENERAL Order Dtd. 2025-11-26 oo >0

NIC



